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File No.5/1/2012/CIC/Admn (Vol-Il)

OFFICE ORDER

Date: 29/07/2015

Contract period of the following Legal Consultants has been extended for a
period of one year as mentioned against each on existing terms and conditions.

Sl. | Name of the Legal Consultant | Period of extension of Contract

No. From To
1 | Shri Avinash Chandra 08/07/2015 07/07/2016
2 | Ms. Richa Jha 08/07/2015 07/07/2016
3 | ShriS. Srikanth 15/07/2015 14/07/2016
4 | Shri Akhilesh Mishra 15/07/2015 14/07/2016
5 | Shri Sonu Kumar 15/07/2015 14/07/2016
6 | Ms. Sonali Varshney 29/07/2015 28/07/2016

This issues with the approval of Chief Information Commissioner.

Copy to:
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Joint Secretary (Admn)

1. The Pay & Account Officer, CAT, 1* Floor, AGCR Building, New Delhi.
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10 DDO, CIC.

11.Shri Rakesh Malik, Scientist-E, NIC to upload on the CIC website.
12.Personal File/Guard File.

US (IR Division), DOPT, North Block, New Delhi.
Persons concerned.

PPS to CIC/ICs.

PPS to Secretary.

PPS to Additional Secretary.
JS(Admn & Law)/JS(MoRe).
Shri M. K. Sharma, Registrar (Consultant).
. -All Deputy Secretaries/Deputy Registrars/Designated Officers.
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